| TEM NO. MV 2) COURT NO. 5 SECTI ON | |

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).806/2006

HRI DYANAND SHUKLA & ANR. Petitioner(s)
VERSUS
YADUPATI CHAUHAN & ORS. Respondent ( s)

Date: 07/01/2008 This Petition was nentioned today.

CORAM :
HON BLE MR JUSTI CE H. K. SEMA
HON BLE MR JUSTI CE MARKANDEY KATJU

For Petitioner(s) M. Vijay Pratap Singh, Adv.
M. K'S. Rana, Adv.

For Respondent (s)
UPON bei ng nmentioned by the counsel the Court made the foll ow ng

CORDER

List in the nonth of February, 2008.

( PAVAN KUVAR) ( ANAND SI NGH)
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